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[®1. 5. ¥$1—20001 /03 / 2018—HIBURTT
MINISTRY OF FINANCE

(Department of Revenue)
(CENTRAL ECONOMIC INTELLIGENCE BUREAU)

ORDER
New Delhi, the 130 September, 2018
S.0. 4824(E).— In exercise of the powers conferred by sub-section (1) of Section 3 of the

Conservation of Foreign Exchange and Prevention of Smuggling Activities Act, 1974 (52 of 1974), the
Central Government hereby specially empowers Shri Ravi Pratap Singh, Joint Secretary to the
Government of India, for the purpose of the said Section.

[F.No. PD-20001/03/2018-COFEPOSA]
NALINI RANJAN SINGH Under Secy.
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